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Schem es M eant for Tribal D evelopm ent

P hysica l Ach ievem ent under the Central/Centrally Sponsored Schem es for the yea r 1993-94. 1994-95 and 1995-96

S.No. Schem es Unit 1993-94 1994-95 1995-96

1. SCA to TSP Fam ilies 10.42 lakhs 10.51 lakhs 7.96 lakhs 
(upto Feb. 96)

2. Boys H oste l for ST H oste ls 53 66 34
3. Girls H oste ls for STs Hoste ls 52 42 45
4. Ashram  Schools for STs S choo ls 64 18 163
5. E duca tiona l C om plex 

in Low L iteracy Pockets 
fo r ST Girls

C om plexs 23 42 47

6. Vocational* Training Centres C entres f t 19 19

Feature Film s

2540. SHRI M ANIKRAO HODLYA GAVIT : Will the 
M in is ter of INFOR M ATIO N AND BR O AD C ASTIN G  be 
pleased to state :

(a) the num ber of fea ture  film s te lecast by Delhi 
D o o rd a rs h a n  d u rin g  each  of th e  la s t th re e  ye a rs , 
ca tegory-w ise ;

(b) w h e th e r th e  G o v e rn m e n t p ro p o se  to issue  
in s t ru c t io n s  fo r  s h o w in g  o n ly  re l ig io u s ,  s o c ia l,  
educa tiona l and h is to rica l film s on D oordarshan and 
im pose a ban im m ediate ly on the show ing of low-taste 
and vu lgar film s; and

(c) whether the G overnm ent propose to show such 
film s which can be seen by w hole fam ily sitting together?

THE M INISTER OF CIVIL AVIATION AND M INISTER 
OF INFORMATION AND BRO ADCASTING  (SHRI C.M. 
IBRAHIM) : (a) The details are given in the attached 
statem ent.

(b) and (c). D oordarshah endeavours to te lecast 
film s on d iffe rent them es keeping in mind its programm e 
requ irem ent from tim e to tim e. Only film s which have 
been certified  by the Central Board of Film Certification 
a re  c o n s id e re d  fo r  te le c a s t.  F u rth e r, a ll film s  are 
p re v ie w e d  b e fo re  te le c a s t to  e n su re  th a t th e y  are 
Suitable fo r fam ily  view ing.

STATEMENT

The num ber o f feature  film s te lecast on D elh i 
D oordarshan Kendra fo r the la s t three years i.e. from

1/1/93 to 31/12/95, year-w ise  is g iven be low  :

S.No. C a tegory 1/1/93 to 
31 /12 /93

1/1/94 to 
31 /12/94

1/1/95 to 
31 /12/95

1 2 3 4 5

1. R e g io n a l 54 45 61

2. C h ild ren  film s 8 12 6

1 2 3 4 5

3. H indi feature  film s 
on Nationa l Network

145 134 118

4. H indi feature  films 
on D elh i-LPTs

51 49 52

5. D ia lect feature  
film s

22 17 17

Total 280 257 254

Decontrol of New sprint

2541. SHRI HARIN PATHAK : Will the M inister of 
INFORM ATION AND BRO A D C AS TIN G  be p leased to 
state :

(a) w hether the G overnm ent have any proposal to 
decontro l the newsprin t; and

(b) if so, the deta ils thereof?  .

THE M INISTER OF CIVIL AVIATION AND M INISTER 
OF INFORMATION AND BROADCASTING (SHRI C.M. 
IBRAHIM) : (a) and (b). G overnm ent have a lready made 
a ll typ e s  of n e w s p rin t, in c lu d in g  g lazed  new sp rin t, 
free ly im portable by all persons with effect from 1.5.1995 
vide M in istry of C om m erce ’s Notification No. 3(R E-95)/ 
92-97 dated 30.4.1995 and there is also no custom s 
duty on the new sprin t import. Indigenous newsprint is 
a v a ila b le  to  th e  n e w s p a p e rs  re g is te re d  w ith  th e  
R egistrar of N ew spapers fo r India for purchase from the 
schedu led  new sprin t m ills w ithout paym ent of excise 
duty.

ITDC Coaches

2542. SHRI S.D.N.R. WADIYAR ; Will the M inister 
of TOURISM  be pleased to state ;

(a) th e  n u m b e r o f Ind ia  Tourism  D e ve lo p m e n t 
C orpora tion  coaches in operation every day between 
Bangalore  and M ysore for the benefit of tourists;
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(b) whether the Union G overnm ent propose to 
increase the number of coaches;

(c) if so, the details thereof; and

(d) the steps taken/proposed to be taken by the 
Union Government in this regard?

THE M IN IS TE R  OF PAR LIAM ENTARY AFFAIRS  
AND M IN ISTER OF TOU RISM  (SHRI SRIKANTA JENA);
(a) ITDC is not operating its own coach service between 
Bangalore and Mysore. However, ITDC is operating a 
daily package tour between Bangalore-M ysore-Ooty* 
Bangalore by hiring a coach from an empanelled private 
transport agency.

(b) No, Sir.

(c) Does not arise.

(d) The State Government/Corporation can operate 
tourist coaches between tourist centres depending on 
the viability of the routes.

Testing of Food»Samplss

2543. SHR I PARASRAM  BHARDW AJ : Will the 
Minister of FOOD be pleased to state ;

(a) whether the Government have any independent 
Quality Control Laboratory for testing food samples, 
including foodgrains etc. from Public Distribution System;

(b) K so, the details of tests on random samples 
taken during each of the last three years; and

(c) the action taken by the G overnm ent in this 
regard?

THE MINISTER OF FOOD AND M IN ISTER OF CIVIL 
S U P P L IE S , C O N S U M E R  A F F A IR S  A N D  P U B L IC  
D ISTRIBUTION (SHRI DEVENDRA* PRASAD YADAV) :
(a) No, Sir. T here  is one C en tra l G rain  A nalysis  
Laboratory (CGAL), New Delhi under the Ministry of 
•Food for testing foodgrain samples for formulation of 
uniform specifications of d ifferent foodgrains from  
procurement purposes. However the foodgrain samples 
collected by quality control officers of the Ministry of 
Food from Fair Price Shops, are also analysed in this 
laboratory. In addition to above, there are 78 Food 
Laboratories in the States/Union Territories which are 
undertaking analysis of food samples covered under 
the statutory provisions of Prevention of Food Adultration 
Act. Four Central Food Laboratories at G haziabad , 
Calcutta, Pune and Mysore under the Union Ministry of 
Health are also doing similar work.

(b) and (c). The wheat and rice samples collected 
from Fair Price Shops are analysed in CGAL for physical 
quality parameters such as foreign matter, dam aged  
grain, slightly damaged grain, broken grain, immature 
and shrivelled grain etc. During the years 1994, 1995  
and 1996 (till June 1996) 91, 125 and 48 samples were 
collected respectively from fair price shops and analysed 
in CGAL, New Delhi. W herever the samples were found

substandard, the matter was taken up with FCI and 
concerned State Governments for immediate remedial 
measures. The information about the analysis of food 
samples including foodgrains analysed by PFA labs of 
the State Governments/Union Territories and 4 Central 
Food Laboratories is not being collected by Ministry of 
Food.

Backwater Tourism In Kerala

2544. S H R I N .K . P R E M C H A N D R A N  : W ill the  
Minister of TO U RISM  be pleased to state :

(a) whether the Government of Kerala has submitted 
any plan for giving a special boost to backwaters tourism 
in Kerala;

(b) if so, the details thereof; and

(c) the decision taken by the Union Government in 
this regard?

THE M IN IS T E R  OF PAR LIAM ENTARY A FFAIRS  
AND M IN ISTER OF TOU RISM  (SHRI SRIKANTA JENA);
(a) to (c). D evelopm ent of Tourism is primarily the 
responsibility of the State/Union Territory Government. 
However, the Department of Tourism provides Central 
F in a n c ia l A ss is ta n ce  to S ta te /U n io n  Territory  
Governm ents for specific proposals based on their 
merits, inter se priority and availability of funds. The 
Department of Tourism in consultation with the State 
Government has identified one project at an estimated® 
cost of Rs. 10.00 lakhs for development of backwaters 
in Kerala for 1996-97. The State Government has to 
submit the detailed proposal for the project.

The G overnm ent of K erala has identified Veli- 
Aakulam in backw aters as- special tourism area for 
development and investment.

Bogus Ration Cards

2545. SHRI SANDIPAN THORAT : Will the Minister 
of CIVIL SUPPLIES, CO NSU M ER AFFAIRS AND PUBLIC  
D ISTRIBUTIO N be pleased to state :

(a) whether the strange phenomena of existence of 
huge number of bogus ration cards and a large number 
of rural/urban poor rem aining without ration cards  
coexists;

(b) if so, the details thereof;

(c) whether the nature, magnitude and seriousness 
of the problem has been assessed; and

(d) if so, the action plan worked out to streamline 
the Public Distribution System for the benefit of urban/ 
rural poor?

THE M INISTER OF FOOD AND M INISTER OF CIVIL  
S U P P L IE S , C O N S U M E R  A F F A IR S  A N D  P U B L IC  
D ISTRIBUTIO N (SHRI DEVENDR A PRASAD YADAV) :
(a) to (c). In R evam ped Public Distribution System


